
1 The Deputy Commissioner 

CGST And Central Excise

Central Govt 18/03/22 5,770,789              5,770,789.00        Unsecured NO NO NO N.A. NIL N.A. -                    -                     Claim accepted subject to reconciliation with 

complete/correct books of accounts/ records yet to be 

provided by Corporate Debtor to RP

2 Central Board Of Indirect 

Taxes And Customs

Central Govt 27/05/22 79,700,000            -                        Unsecured NO NO NO N.A. NIL N.A. -                    79,700,000        The claims submitted by the claimaint is not in proper 

form ( FORM B) as per the Code. Intimation for the 

submission of claim in correct form is made. 

However, the information is yet awaited.

3 Income Tax Department - Tax 

Deducted at Source

Central Govt 14/03/22 8,128,520              -                        Unsecured NO NO NO N.A. NIL N.A. -                    8,128,520          The claims submitted by the claimaint is not in proper 

form ( FORM B) as per the Code. Intimation for the 

submission of claim in correct form is made. 

However, the information is yet awaited.
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